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MR. SPEAKER: Now, I am going to take Item No. 17, namely, Calling Attention.

Hon. Members, a Calling Attention regarding the status of the Sethu-Samudram Canal Project and
the reported controversy regarding its alignment is listed today at Item No. 17 in today’s Order Paper in the
names of Sarvashri Dharmendra Pradhan, A. Krishnaswamy, N. S. V. Chitthan, S. K. Kharventhan and M.
Appadurai.

In the meantime, Shri Dharmendra Pradhan has vide his letter dated 16.5.2007 requested that Prof.
Vijay Kumar Malhotra may be allowed to call the attention of the Minister of Shipping, Road Transport and
Highways instead of him.

I have acceded to this request as a very special case, but it should not be treated as a precedent.

Prof. Vijay Kumar Malhotra may now call the attention of the Minister of Shipping, Road Transport
and Highways.

May I earnestly appeal to all sections of the House that sometimes some sensitive matters are taken
up very emotionally, but after all, these are important matters for which Calling Attention is given. Please let

us hear each other and give replies, so that we can proceed with the matter in a manner that behoves us.
... (Interruptions)

st HeRE el (ETaRa) : mEgE, A S die) ae o & Reel B g T E (caes)

sft gy fie (FERmrY, f[QER): weey, W W s Al 2. (FauE)

31ETET HEIGY : MU AR 96 3| F& B H¥ Qg

TS RIS : & B ATAR Bl 3¢ ygdl o 21 [ am following the rules, nothing else. &t &7 =& @ 2|

MY |a RN 7 &= &1 Let us do it in a dignified manner.

... (Interruptions)
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PROF. VIJAY KUMAR MALHOTRA (SOUTH DELHI): Sir, I call the attention of the Minister of
Shipping, Road Transport and Highways to the following matter of urgent public importance and request that

he may make a statement thereon:

“The status of Sethu-Samudram Canal Project and the reported controversy regarding its
alignment.”

THE MINISTER OF SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): Sir, with
the pendency of two court cases vide OS no. 59 of 2006 in the hon. Court of Subordinate Judge, Ramanathapuram
and Writ Petition No. 2262 (M/B) of 2007 in the hon. High Court of Judicature at Allahabad, Lucknow Bench,
the matter pertaining to implementation of Sethusamudram Ship Channel Project is sub-judice. However, without
prejudice to the ongoing proceeding in the courts, I am submitting the factual position before this august House.

Sethusamudram Ship Channel Project

The Sethusamudram Ship Channel Project (SSCP), which has been a longstanding demand for over 150
years of the people of peninsular India specially the people of Tamil Nadu, envisages dredging of a ship channel to
connect the Gulf of Mannar and Bay of Bengal through Palk Bay so that the ships, depending on draft required,
moving between the east and west coast of India could have a continuous navigable sea route around the
peninsula within India's own territorial waters. This will save up to 424 nautical miles of distance and up to 30

hours of sailing time for these ships.

*Placed in Library. See No. LT 6584/2007
The project is of great significance from national defence and security point of view as well as it will enable

quicker access between the coasts as well as shortened response time.

The hon. Prime Minister inaugurated the commencement of works on the Project on 2" July 2005 in the
presence of Shrimati Sonia Gandhi, hon. Chairperson, UP A, Dr. Kalaignar M. Karunanidhi, presently the hon.
Chief Minister of Tamil Nadu and other senior leaders. The work on the project has been progressing un-

interruptedly since then. A total quantity of 14.56 million cubic metre has been dredged so far.

Selection of Alignment of Sethusamudram Channel

In the year 1996, the Government decided to make the Tuticorin Port Trust as Nodal Agency for the
Project. Tuticorin Port Trust in March, 1998 engaged M/s National Environmental Engineering Research
Institute (NEERI) to conduct the Initial Environmental Examination (IEE) of the Project. M/s NEERI
considered 5 alternative routes for the channel, out of which alignment numbers 1, 2 and 3 were rejected
earlier. The alignment number 4, cutting through Rameshwaram Island (between Kodandaramasamy
Temple and Dhanushkodi) and alignment number 5, around Dhanushkodi, were discussed with the
Steering Committee headed by the Development Adviser (Ports), Department of Shipping. The alignment
number 4 suggested by the Steering Committee near the Moonru Iruppu Chatram was recommended as

the best alternative, keeping in view various aspects including environmental, ecological and navigational.

Presentation of IEE by NEERI was made before the Ministry of Environment & Forests (MoEF) in
March, 1999. MoEF vide their letter dated April 1999 conveyed that prima facie they were not in favour of
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this project as the project had serious environmental implications with respect to marine park and the
biosphere reserve located in that particular area. In view of the categorical views expressed by MoEF, it was
proposed to take up preparation of the Detailed Feasibility Study and the Environmental Impact Assessment
Study before taking a final decision on the project. The approval for instituting fresh studies was given by
Shri Arun Jaitely, the then Minister (Surface Transport) on 09-03-2001. These studies were assigned to
NEERI in October 2001.

Copy of the progress report on Rapid Environmental Impact Assessment for Sethusamudram Ship Channel
Project was received from NEERI in Oct. 2002, a copy of which along with the brief on the subject was
given to office of the then Minister (Shipping) Shri V.P. Goyal. A review meeting was convened by the then
Minister of State (Shipping) [Shri Su. Thirunavukkarasar]| on 23-10-2002.[r14]

It is pertinent to note that the progress report on Rapid Environmental Impact Assessment for
Sethusamudram Ship Channel Project on 'Analysis of Alternatives ' recommended as follows:-

“Thus, from all considerations including environmental and ecological, the alignment farther away from the
Dhanushkody Island appears to be the best choice. Hence, it is proposed that the canal should originate from
the Tuticorin new harbour in the Gulf of Mannar, extend towards east and further north-east up to south of
Pamban Island, then cut through the Adam's Bridge, thereafter proceed parallel to the International Medial
Line before finally joining the Bay of Bengal channel.”

The then Minister of State (Shipping) put up a note to the then Minister (Shipping) [Thiru. V.P. Goyal]
on 25/10/2002 seeking decision on the initial depth of 7 meters and a clear-cut ‘in-principle’ approval of
deepening of this canal to 9 metres/12 metres/14 metres in subsequent stages. On 29/10/2002, the then
Minister (Shipping) Thiru. Goyal approved for not to consider beyond 9-10 metre (depth and constitution of
a Coordination Committee under the Secretary (Shipping) to review the progress and put the project on fast

track.

The then successive Minister of Shipping, Thiru Shatrughan Sinha had in response to a matter of
Urgent Public Importance(Special Mentions) raised in Rajya Sabha by Prof. Sankaralingam, while
informing him about the progress of the project on 23/9/2003, inter-alia, mentioned about the alignment of
the channel through Adam's Bridge east of Pamban Island.

The broad principles and parameters of the channel alignment thus considered by the NDA

Government is the present alignment of the channel, that is the Alignment number 6.

Public Hearings conducted in respect of SSCP

Fourteen public hearings for consideration of environmental clearance of the project were held in
six coastal districts in three rounds during the period from September 2004 to February 2005.
Subsequently, on 31.03.2005, the Ministry of Environment and Forests granted environmental clearance to

the Project after following due procedure and detailed scrutiny.

Geotechnical Studies
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Adam's Bridge, as per information available to the Project Authorities, is a series of sand shoals

created by sedimentation over a long period of time in the area.

To assess the dredgability and the quantity of sub-soil to be dredged, Project Authorities had
conducted Geotechnical Studies such as Bathymetry, Sub-Bottom Profiling, Vibro-coring and Borehole
Investigations. Borehole Investigations were conducted at 81 locations up to 20 meters of depth in Adam's
Bridge area by various agencies. International guidelines and practices were followed. The samples have

been preserved by the project authorities and are available for any scrutiny.

The then Union Minister, Coal & Mines, Ms. Uma Bharati, desired that the Geological Survey of
India (GSI) should take up an R&D project on the past climatic fluctuations in the Adam's Bridger Area to
establish a probable Palacogeography of the terrain. The GSI, accordingly, conducted these studies as a part
of "Project Rameshwaram" during December, 2002 to March 2003. The studies included Reconnoitory
Survey, Drilling and Off-shore Surveys, Collection of Bathymetric data, Sea-bed samples and Side Scan
Sonar Images of the Sea Bed in Dhanushkodi foreland and drilling in one of the islands within EEZ of India
and laboratory studies etc. In this study, the boreholes were drilled even up to a depth of 205 metres. Core
sediment/logs of these boreholes indicate presence of compact clay, calcareous sandstone and fossiliferrous
limestone deposited in an episodic manner. The sedimentation pattern clearly points to the past sea level
fluctuations. Preliminary studies suggest that all the boreholes are within the Upper Quaternary period (5 to 7
lakh years from today).

In this context, it may be noted that on the issue of origin of Adam's Bridge, NASA , USA on its
website has mentioned - "Better known tombolos include ... ... the now partially submerged giant tombolos
forming Adam's Bridge (Palk Strait) connecting Sri Lanka to India... ... Such tombolos usually indicate a
constant sediment source and a strong unidirectional or bi-directional (monsoonal) long shore current."
[MSOfficels]

Tombolo means a bar of sand connecting an island with another island or the mainland. Adam’s
Bridge area in fact has a constant sediment source from the rivers flowing into Palk Bay and experiences bi-

directional long shore current, due to South West and North East monsoon.

The project authorities on 6™ February 2007 and subsequently the Ministry have taken up the matter
for seeking more details from NASA.

None of the studies and investigations conducted so far has produced any tangible scientific evidence

of any man-made structure in the area.

6 . Heritage site

As per the information available, no archaeological studies have revealed the existence of any
structure of archaeological importance in the area. In the absence of any clinching evidence, none of the
successive Governments including the NDA Government, have neither declared nor initiated any action to
declare the project site or parts thereof as Monument of National Importance.
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In view of the aforementioned, I would like to state that the alignment of Sethusamudram Ship
Channel does not contain any UNESCO declared World Heritage Site or any Government declared
Monument of National Importance. Therefore, there is no question of damage being caused to any such

heritage by the implementation of this Project.

. fasia AR deeran (gf&r faeefl)  :sreme weEley, @@l @1 qgd aiferdi qon @ €1 ... (2@dE) 45 #eled & addel &l
9 ot aRE W Uel ¢l AT 9gd @ FREnSHd g MRS € .. * SN eIy WRGR & W © dgd | Al Bl
Scod fBa1l #eiqw, # de el § 5 I8 S 9g 9sd $ad deide 8, s9e dR A w98 &l e 9w
TATSTE & R A gl I8 AFGSDHR, Ta-9d D Hloide @ dR H Jarl AR DT Aroide ol W@ibia & 1=, a1 39
TATETIC Pl HH WG T8 & Wi T@ TR U U Aeee UAITHT HIgE Bl O el 78] 3R UM TR 1 3
R ¥ Fdrel T off, S gbR gqaife & g ol ST &1 BR1 €, SWH 9 3R b FMdbrel & §1Y iR Sieroir!
qgl § B WY, A T I UG BT ... (FAUH) 7T A€ T 9 & o IR By 6 g8l 99 g 79 2 .. (FaEE)

MR. SPEAKER: Let him say. Why are you objecting to it? You can reply to that later.

... (Interruptions)

#ft ORI W@ (ATATER) ¢ W WG T . (FaE)

I HEIGY : WRAAT Sff PHlg-sail 96 gU|

MR. SPEAKER: You do not have to yield to them. Shri Swain, please sit down. Do not record anything.
(Interruptions)*
MR. SPEAKER: It is very difficult. Let him speak. You can reply to that later.

... (Interruptions)

1. fasTa $UR AedT AT : e #EIGY, Ofd SYIPIC B UK $W AR O 9T & R TN T 1 GHhal 8, oAfp 59D
ar i 7 #egg off g R 31 gU €1 98 e fég Wiaiell IR PORTEE B Bl AR fhd geR @ 38 ¢ qRE W T
FAB L [cl6]

IEeT HEIGy, H 31U ATH. .. (AGEH)

*Not recorded.
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MR. SPEAKER: Silence please. He will reply. Why are you worried? Nothing will go on record.

(Interruptions) *

e} HEIGY : 37 43 Wgy|

... (cxaeEr)
Y. faSra HHR Fe@I=1 @ 89 Tei US| TRE el B |... (FaTH)
MR. SPEAKER: Please sit down. There are four hon. Members to take part in this discussion.

Y. e paR AR ¢ g 9gd ¥ H#BRl & T Seora by, 9gd @ e Ul (aam) wiew 8.8, ofw, e
3l geH yror fear T iR T agd W 8, Rt gAR urdl & A1 DI dleg]d Tel €, g6l bl Ul & WY dlog]d
%2 2l...(amaur) He says:

“In project like this, Sethu-Samundram Shipping Canal Project, decisions are to be based not
only on a study of geological implications, the religious sentiments of the people are also to
be taken into account. The religious sentiments of the people of Bharat must be honoured and
there exists a tradition in this land, of honouring religious sentiments. So, it is my definite
opinion that Ram Sethu must not be broken. ”

This is what Justice Thomas says.

Jeze Sff, SIfed HUN 2R Sl M IR W dffee AF O &, S 98 90 ot ®1 U u= fo@rl  He says:

“I should address you better late than never. ”

MR. SPEKER: You have to vouch for them.

PROF. VIJAY KUMAR MALHOTRA : Yes, I will give it to you.... (Interruptions) Please listen to me now.

... (Interruptions)

eI TEISY ¢ i Y, T8 T W & T

.. (@)

*Not recorded.

. o $AR Feer=n ¢ oY AR A @ Hld &9 @ © ... (9HrE)

Jegel Helgd @ o1y d4a syl I am controlling the House.

.. (HaYr)
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MR. SPEAKER: Please sit down. You are disturbing him.

... (Interruptions)
MR. SPEAKER: I have asked him to sit down. Do not do this.

... (Interruptions)
MR. SPEAKER: He is competent to look after him.

... (Interruptions)
#ft TR WIS : A ST & TS fF ot e aw @ E1.. (syawm)

MR. SPEAKER: Dr. Chakraborty, I thoroughly disapprove of what you are doing. I request that only Prof.

Malhotra will speak and nobody else’s intervention will be recorded.

... (Interruptions)

I HEIGY : HealaT ofl, 39 qifery|

. (SEYTE)

PROF. VIJAY KUMAR MALHOTRA : He wrote a letter to the Prime Minister in which he says:
“I should address you better late than never. The subject must have already been within your
attention, and is known as Sethu-Samundram Shipping Canal project.....the facts with
scientific objectivity and national anxiety. My appeal to you is to stop building any bridge or
other construction, an action hostile to the nation and its Swaraj. Our nation will be weaken
and may suffer new dangers with American presence in the Sethu-Samundram waters by

doing what for centuries has never been considered necessary or feasible or in any manner
advantageous to us.”

SHRI T.R. BAALU: Where is the American presence there?... (Interruptions)
MR. SPEAKER: You may note down the points and reply to them.
... (Interruptions)

MR. SPEAKER: I am not keeping silent. Again and again I am requesting. I have said that I apprehended
this.

... (Interruptions)
PROF. VIJAY KUMAR MALHOTRA : He has a right to reply.

MR. SPEAKER: Kindly, Prof. Malhotra, I am speaking in your favour. I had requested all sections of the

House because it is a matter which is disturbing many people either on this side or that side. Since we are
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discussing this matter in this House, let it be done in a proper atmosphere. You can fully reply. 1 will give

you full opportunity. If you do not get the opportunity to reply I will delete the entire debate.
... (Interruptions)

MR. SPEAKER; Mr. Basu, you are repeatedly defying the Chair.
... (Interruptions)

MR. SPEAKER: Who is using that word? Please stand up. Is that how you treat your colleagues? You have

not got the courage.

... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : He further writes:

“In the name of India, that 1s Bharat, and appealing to your patriotic statesmanship, I beseech
you to reconsider the stand taken. This is a matter of a political party business or popularity
or pro-American yen. [ hope you will give great thought as the Executive Head of India to the
grave issue implied in the enclosed paper and with which the nation shall define its survival.”

MR. SPEAKER: That is the view of a gentleman.[R17]
PROF. VIJAY KUMAR MALHOTRA : He says that the project should not be done.

MR. SPEAKER: You will have to authenticate that.

or. fooa AR ARl ¢ Yes. aedel Aered, ¢l g9 ofc] SR F- 9@l 8, 99 W A § aar g1 I8 R W Ag
DI dred W 15 oG HGIN dhR 8l S 3R T8l W fBRrT &1 S 600 goitfcrdi o € d «c 81 9| = W
9% agd Raci® Hel 8| A8l b b FA &AM & arg a8 waferw f6ar T 6 3R A A A e, a1 A B
&1 QI dC T 8l ST S8 W g9 dN § dgd Y Hel 2] 39 o W ARIA & ¥SR 21 39 I &I died & fog o
Al TR L, SEA AR B IR SR AT B I | IS N 39N 98 .. (FaUH)

MR. SPEAKER: You put your question.
... (Interruptions)
Y. faSra HAR Ae@= @ # daa uia A | Fei ga=1 ofar Hir gen g yei 25-25 e & wmr gy 2
3TETET WEIGY ¢ S il WIVT Fat gon? st fpudt 7 ofar wmor A& ATl DA sy & cfar W € %2 2
... (cqayr)
el HEIQd ¢ MU 45 Y|

. (@)
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MR. SPEAKER: You will get your opportunity. You will be called next.

. faora AR de@= : #3 WEIGy A 3UET Soord R ¥ smRe JeR @Y a1 wer A ng? ot xgufa St 7 uere
4t ®rafera o = foran Rt g7 Aoil & ggerse fhanl It says:

“Both India and Sr1 Lanka have tried to register the water as historic in 1970-80. US do not
recognize this claim.”

MR. SPEAKER: Where are you reading from?

PROF. VIJAY KUMAR MALHOTRA : Sir, [ am reading from Mr. Raghupathy’s letter to the Prime

Minister.

MR. SPEAKER: Who is he?

PROF. VIJAY KUMAR MALHOTRA : He is the Chairman. {59 ax # Ugcl &gl TI1 o, I§ Id1 oick &l
MR. SPEAKER: You cannot read every letter here without authentication.

PROF. VIJAY KUMAR MALHOTRA : Sir, I am telling about the American pressure.

MR. SPEAKER: You know it very well. I do not have to tell you. Please do not violate the rules.

o, foog AR A= @ SR gl 6 omRe IeR @t 87 omRed MR # omaw, ¥ @ & sue W@ @ 9
3o & foheg enfies IR &1 We 9ga a1 1 v el f6 v wg 8 2| fUeer wre g8 foeelt # IWelien <@y & fog
Sl Aifergr e A of | H 9 IW gad g8 R 7| I M A B SR A Sl I J1 S @ B, 99 g8 Rdie fear w)
BRI ATl | FRIS] N IH g & YRes &1 Ad 21 ... (S1EeH)

MR. SPEAKER: Mr. Baalu, he is saying that you need not accept it. You can reply properly. Mr. Malhotra,

now you have to put your question.

PROF. VIJAY KUMAR MALHOTRA : Sir, I will take five minutes. 21eqe i, # Ig &g @1 o1 {6 U8 m=en &
weq gl ...(=auE)

SHRI ANIL BASU (ARAMBAGH): Sir, I am on a point of order... (Interruptions)
o, o AR AeerA @ diferT AiSY # Wige o e’ P RN Add 87
el ARG : MY W 98 S| M9 G Sfog |

.. (cgaum)

Y. fasTa FHR @A & 3R MY g B T AT, I MUST AT AL, A 3T I ABT B HIRY R B @ F?
... (craum)

MR. SPEAKER: If you do not want it, then everything will be deleted.
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... (Interruptions)
MR. SPEAKER: What is your point of order?
SHRI ANIL BASU : Sir, he is referring to some documents and letter. He has to authenticate them.

PROF. VIJAY KUMAR MALHOTRA : I will authenticate every document I am speaking from...
(Interruptions)

MR. SPEAKER: You can refer to it but you cannot read like that.

. fIoTg HAR @IS ¢ 3ege WElGd, BRI MU 39 91 BT R ¥ {5 IR &7 yeH 9gd wgayel g ... *
MR. SPEAKER: This will not come.

1. fIS/ PR Heaia @ T8l Ol qfeds Wi € ... (auH) 39 Jfedd WM & 3iax gAR a3l .. (aem)

MR. SPEAKER: Please put your question.

PROF. VIJAY KUMAR MALHOTRA : I am coming to that. 3FR qf¢d=1 W9 &1 Ad1 I ARl &, gADT TH
FHAT WY TS AT S qhd, A A WG DY ATl S FhAT B IAEAG P A, T§ TN ARAT BT T 2

MR. SPEAKER: You have made your point.

ot forora AR AR ¢ dremer wElGy, # FEe dredl § 6 uE g & YISt il B 3R BT 99 €1 3R M Uy
DI ArST AT 3R I AY DI AISPR ... (FFHM) 9 AG AreT S 2T 2 ... (FauE) I g el dred f&ar SRl .. (2EdrH)

MR. SPEAKER: Nothing will go on record.
(Interruptions) *

MR. SPEAKER: [ am very sorry.
SHRI ANANTH KUMAR (BANGALORE SOUTH): Sir, he is interrupting every time... (/nterruptions)
MR. SPEAKER: Why are you bothered? Let him put a question.

... (Interruptions)
MR. SPEAKER: Very well. I will delete your speech.

... (Interruptions)
MR. SPEAKER: I will delete your speech. I am sorry.

... (Interruptions)

*Not recorded.
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MR. SPEAKER: Please take your seat.
... (Interruptions)

MR. SPEAKER: This is very unfortunate. I will delete the speech. Will you sit down?
... (Interruptions)

SHRI ANANTH KUMAR : How can he interrupt like this?... (Interruptions)

MR. SPEAKER: Who are you to say this? Only Shri Malhotra will speak. I will decide about this. I
will go through the proceedings and see. I am adjourning the House now.

... (Interruptions)
sft 3 TR Afra (RARIR) ¢ 7 S aR-9R I @S 2@ o 27, (araEm)
MR. SPEAKER: Shri Krishnaswamy, I will call you immediately after this.

Shri Malhotra, please put your question. Please do not arouse sentiments here.

. fasa $AR AR @ wRiey, A3 Off aR-aR U8 AV ® € & 98 Iwg 78 81w | 9@ & o fom fog € s
W g wifeq g1 2 fF et Ag T g & FRS] Al & T8 7RI € 3R AT W) &R IR Il A S g, 98 W
ARG BT 99 A €, YA B gon B £ (@raur)

MR. SPEAKER: Please put your question and nothing more.
... (Interruptions)
sft aria TR A A S R we @ gl W o aR-aR i @S @ 9 €7, (agau)
MR. SPEAKER: Please sit down. This is too much. What you all are doing 1s too much.
... (Interruptions)

MR. SPEAKER: The House stands adjourned to meet again at 2 p.m.

12.36 hrs.

The Lok Sabha then adjourned till Fourteen of the Clock.
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MR. DEPUTY-SPEAKER: Let us complete the discussion under Calling Attention.

... (Interruptions)
MR. DEPUTY-SPEAKER: Prof. Vijay Kumar Malhotra was on his legs. He may conclude now.

1. oo AR Aeern (<fEor faeehl): Swee i, & Sw v @ <@ o i w20 weig 3 fyaw Wt @7 & @ B
H T T YR TE A AT BT feral & R THGHAR TAdeAr @ S @ 2| S Fal B g8 Xa &1 e 7, & X
T & IR PIS Y T @ A T8 gl g8 W e ff Fex amw I 3R F fog, 7 WR e MY 3R e B AR 3%
g9 & foIy aTe} d @ 1 geran S 81 gl agl 3l @ MY ¥ iR SRM 99 Yd W gadR fe@rn g1 Hidll a@ ant
I R Foar @ 21 W g Rge™ & 100 e fRgeil @1 amen &1 wfie 21 & af Rgwm § &9 4 9 o
SRl W HcAensi H SWBT Haq far Srar g ok I9 @ Siar 21 # @3 St @ de =red g 6 9@ 9w
THe HIGE ¢, IHAPH I ¢ 3R HH PHAd W 9 ol 8, [P 91 §F DI W 9 FHd1 ¢ 3R ITH MR Joia
i & Bl @1 R R 9 fRad 81 & 2l sMRer & qarg # AR R AW DI Wiel &1 3R IWD 3R aga 991 WA
PR S T8 AP T B ... (TIETH)

MR. DEPUTY-SPEAKER: Only the speech of Prof. Malhotra should be recorded and nothing else.

(Interruptions) *

*Not recorded.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI) : Sir, I would only like to bring to your attention

the fact that under Calling Attention, only questions are asked and no speeches are made.... (Interruptions)
MR. DEPUTY-SPEAKER: Prof. Malhotra, please conclude now.
... (Interruptions)
MR. DEPUTY-SPEAKER: I will request them also to calm down. Please let him conclude his speech.
... (Interruptions)
MR. DEPUTY-SPEAKER: Let me conduct the House.

... \<gagm)

#fl 3T PAR (AR afaron): el S, 7o S dadeE FR W §, AT PRIWE B
MR. DEPUTY-SPEAKER: Please sit down. Nothing should be recorded.

(Interruptions)*

SUTEALT HEIS: AT 46 Ol 3! W AT e iR Sroas @1 ft drom &1 gaa fear S|
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Y. oo R A #9 7€ 99 018 €1 9K A9 3R R $eX <2 Y 2| AT UH ISR | | B @ gl 9 aue
q 35w 4 agd 991 qwandl sieia 89 ardl 2 3R Jrdl aw Sfidle de AU S dldl 8 SAMIEe Ae) 4
UG DI IS DI A &1 @ 2l * § T8 Wt T arear § P T8l |” A9 qa) @ Sia g off ok a8 fegwam # aman
o1 A1 YU HR HIRW BT 79 G iR 39 AR PI dre Worm orl... * w9 #f{w 3R I A AN RN & Wlid &, TR
el € fegwm &1 Sffas Ul 21 S¥ dreT Wed 7 fhar STUl 3R MeRT I@i A g, A I8 e o’ Al (&
CEIEY)

*Not recorded.

MR. DEPUTY-SPEAKER: Now I would request Shri Krishnaswamy to speak.
... (Interruptions)[R18]

MR. DEPUTY-SPEAKER: Shri Ramdas Athawale, what are you doing? You are a very senior hon. Member

of this House.
... (Interruptions)

SHRI A. KRISHNASWAMY (SRIPERAMBUDUR): Sir, Sethu Samudram Project is around 150 years old
project. It is the dream of the people of the Tamil Nadu. It is a national pride and honour. Though the
project was conceived by the Britishers, it had never become a reality during the British regime. Though this
project was commissioned after the UPA Government came to power, it was approved by the NDA

Government. ... (Interruptions)

This was inaugurated by hon. Prime Minister and hon. Chairperson of the UPA. For the past two
years, the BJP kept quiet. Now, after commissioning of this Project, they have started politicizing the issue.
They are raising this issue to politicise it by referring to Ramlila and Ram Sethu. Actually, its name is
Adam’s Bridge. ... (Interruptions) Of course, the hon. Minister will reply to it. ... (Interruptions) Even in

history it has been referred to as Adam’s Bridge. ... (Interruptions)
MR. DEPUTY-SPEAKER: Shri Krishnaswamy, please ask only clarifications.
... (Interruptions)

SHRI A. KRISHNASWAMY : It is not Ram Sethu. ... (Inferruptions) Kumari Uma Bharati also went
there. ... (Interruptions) It is Adam’s Bridge, not Ram Sethu or Ramar Bridge. ... (Interruptions) It was
the dream of the British people. British people called it as Adam’s Bridge. But definitely the BJP wants to
politicise the issue. They want to penetrate South India. As they have politicized the Ayodhya Temple issue,
they want to politicise this issue also. They want to enter Tamil Nadu through this issue. ... (Interruptions)
This issue was raised in this same House by former Chief Minister of Tamil Nadu, the hon. Aringar Anna. ...

(Interruptions)

MR. DEPUTY-SPEAKER: What is your question?
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... (Interruptions)

SHRI A. KRISHNASWAMY : Sir, a question about alignment has arisen now. Therefore, I would like to
know from the hon. Minister, in all how many alignments were considered from time to time before
finalizing the existing alignment of the Sethu Channel; when the present alignment was finalized, whether
any objection or reservation was expressed by any political party or any organization on the alignment issue.
Thank you.

MR. DEPUTY-SPEAKER: Shri N.S.V. Chitthan.
Shri Chitthan, you are allowed to seek only clarifications.

SHRI N.S.V. CHITTHAN (DINDIGUL): Sir, Prof. V.K. Malhotra spoke so long. You have allowed him. I

have not even started yet. Please be liberal to our side also.

Sir, at the outset I would like to thank our hon. Minister for his elaborate and detailed statement
depicting the whole history of Sethu Samudram Project. As he has mentioned in his statement, this project
was the dream of people of Tamil Nadu for more than 150 years. Long back, Poet Subramaniya Bharati, our
tall national leader, Perunthalaivar Kamaraj, Shri K.T. Kosal Ram, Aringar Anna, Dr. Kalaignar Karunanidhi
and almost all the leaders of different political parties had all along been pressing and demanding for the

early implementation of this prestigious project.

As the hon. Minister stated, the hon. Prime Minister inaugurated the commencement of works of the

project on 2" July 2005 in the presence of Madam Sonia Gandhi ji, hon. Chairperson of the UPA
Government, Dr. Kalaignar, the present hon. Chief Minister of Tamil Nadu and all other senior leaders of
Tamil Nadu.[MSOfficel9]

[a20]

The work on the project has been progressing uninterruptedly since then. A quantity of 14.56 million cubic

meters has been dredged on.
MR. DEPUTY-SPEAKER: Now what is your question?

SHRI N.S.V. CHITTHAN: What were you doing during the inauguration time? ... (Interruptions) Sir, |
have not put my question. I have not yet come to the question. I warn the BJP and other allied Parties, any
attempt to stop or delay the project by the BJP or by any other allied Parties will hamper the economic
progress of the nation, particularly the coastal region of Tamil Nadu. It is also to be noted that the NDA
Government had never declared during their regime that the canal did contain any UNESCO declared world
heritage site or declared monument of national importance. BJP wants to gain political mileage by raising

this issue. ... (Interruptions)

MR. DEPUTY-SPEAKER: Now what is your question?
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SHRI N.S.V. CHITTHAN: I would like to ask the hon. Minister what are the likely repercussions in physical
and financial terms, if any realignment takes places. In that case, what are the likely cost and the time over
run in the project? What is the present status of this on-going Sethu-Samundram Project? How much has
been spent so far and how long will you take to complete the project as the project is connected with the
economic progress of Tamil Nadu. Of course, Lord Rama is not the sole propriety of BJP. Our country is a

secular State. There are so many Hindus this side. We believe in Rama and Hinduism.

Sir, for their information I would like to add that during the inauguration time, the heir of Raja of
Ramanathapuram, who sent Swami Vivekananda to America was present. Sir, their main aim is to gain

political mileage in raising the issue.

SHRI S.K. KHARVENTHAN (PALANI): The Sethu Samudram Ship Canal Project envisages the creation of
a navigable canal from the Gulf of Mannar to the Bay of Bengal through a stretch of Shallow Sea in the Palk
Strait separating India and Sri Lanka by dredging.

The above Project was first proposed by a British, Mr. A.D. Taylor of the Indian Marines during
1860. At the instance of late leader, Shri K. Kamaraj, hon. late Jawaharlal Nehru’s Cabinet cleared the
Project for the first time in the year 1955. The Project was studied in 1955, 1983 and 1986. During NDA
regime — 1998 to 2003 — various feasibility studies were carried out and the Project was approved, including
alignment by the Ministers Shri Thirunavukarasar, Shri Arun Jaitly and other BJP led NDA Ministers. ...

(Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record except the speech of Shri Kharventhan.
(Interruptions) *

SHRI S.K. KHARVENTHAN: Consequent upon the request of Dr. Kalaignar Karunanidhi and due to the

strenuous efforts taken by our hon. Minister, Shri T.R. Baalu, the Scheme was launched at Madurai by hon.

Prime Minister, Dr. Manmohan Singh, hon. Shrimati Sonia Gandhi on ond July, 2005 at an estimated cost of
Rs. 2,500 crore.

I want to know from the hon. Minister how this Project is expected to boost our National Defence?

Secondly, whether at any point of time the alleged heritage factor, “Ram Sethu” issue was raised
during the investigation conducted by the BJP Ministers, Shri Arun Jaitly, Kumari Uma Bharti and by other
Ministers during the BJP led NDA regime in the period 1998 to 2003?

*Not recorded.

*SHRI M. APPADURAI (TENKASI): Sethu Samudram Project 1s an accomplishment of 150 years
old dream of Tami Nadu British Naval Commander AT Taylor was the first one to meet the
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proposal. Thereafter we have been discussing about this every now and then. Government of India
had set up a committee headed by Sir A.Ramasawy Mudaliar to conduct a feasibility study of this
project. It was recommended then that Sethu Samudram Project can be taken up along with
Tuticorin Port Project. The cost estimate was a mere Rs. 10 crores then. But in 1963, permission
was accorded only to Tuticorin Port Project. It was completed in 1975. Ever after that Sethu
Samudram Project had its projected cost keep on increasing. In 1996, it required Rs. 760 crores of
rupees. Only in 1999, an announcement came to give a hope that the project may be completed in a
span of 3 years. But Rs. 4.83 crores was allocated late in 2001 that too to conduct further feasibility
study of the project. However the study helped to arrive at a decision to take up 44 Km. Channel.

The completion of the project would help every ship to save 30 hours of extended journey taking a
circumlocuitous route with 442 nautical miles more going round the island nation. Developing
Tuticorin Project can help augmenting economic activity in 13 small harbours in Tamil Nadu
thereby giving a boost to the economy of Southern States and Southern districts in particular.

Tuticorin port which is being modernized now can handle two thousand ships per year emerging as a
big and important port in this region than even Colombo and Singapore thereby help boosting Haldia
port in West Bengal. This will help earning Rs. 50 thousand crores per year apart from great savings
in fuel. Communal forces are now spreading a falsehood in the name of Ram Sethu if only to
scuttle the economic development. NASA scientists have

*English translation of the speech originally delivered in Tamil.

said that there are only sand tamboulines and not any man made structure in Adams Bridge the
Shallow area in the gulf there. Let us progress with science and scientific temper. Ram Bridge is a
myth and a mere belief and there is no scientific basis and has not been proved scientifically as 4
years of study has disproved the claims of BJP. Let superstition not come in the way of progress.

The BJP is suggesting alternative alignment avoiding Kothanda Ramasawy Temple-Dhanushkodi
alignment. The suggested alignment infact would cause great ecological disaster. It would affect 21
coral seefs at a stretch of 12 Kms and a vast fish breeding area in that region. Considering the fact
that there is only Adam Bridge and not Ram Bridge, we must go ahead to save the interests of
fishermen in those coastal areas. Let us shatter myths and construct this economically viable and
prosperous a project at the earliest. Hence I would like to know from the Hon. Minister whether the
on going Sethu Samdram Project would be completed in time as per schedule without any further
delay?

MR. DEPUTY-SPEAKER: Now, I would like to request the hon. Minister to give the reply.
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... (Interruptions)

SHRI ADHIR CHOWDHURY (BERHAMPORE, WEST BENGAL): Sir, I want to seek a simple
clarification.

MR. DEPUTY-SPEAKER: Please sit down. According to rules, I have to give the time to five Members
only. Otherwise, I have a very long list with me.

... (Interruptions)

MR. DEPUTY-SPEAKER: The hon. Minister is on his legs. Nothing will go on record except the hon.
Minister’s reply.

(Interruptions)*

. fasa $AR AeeiAT @ SuTEd HEled, Ugcl I8 gardl oY {6 TergTHe @ HeR fhan Sirem an &Y L (adr)
RATAG D SHICHE Bl AdbT SITY AT 817 .. (FaerH)

*Not recorded.

MR. DEPUTY-SPEAKER: Now, the hon. Minister is replying.
SHRI ADHIR CHOWDHURY: Sir, please allow me to seek a clarification.... (/nterruptions)
MR. DEPUTY-SPEAKER: Please sit down. Nothing is going on record. I am sorry.

(Interruptions) ™

THE MINISTER OF SHIPPING, ROAD TRANSPORT AND HIGHWAYS (SHRI T.R. BAALU): Mr.
Deputy-Speaker, Sir, first of all, I would like to thank my very close, bosom friend Prof. Malhotra, the mover
of the Calling Attention and my other close friends Shri A. Krishnaswamy, Member of Parliament; Shri
N.S.V. Chitthan, Member of Parliament; Shri S.K. Karventhan, Member of Parliament and Shri M.

Appadurai, Member of Parliament for their observations made in this House — whether they are good or bad.

At the same time, | would like to tell you that we, in the Government here, act according to the

Constitution only. Article 51A is about Fundamental Duties. It says:

“It shall be the duty of every citizen of India-- >

I quote two portions only.

Article 5TA (f) says:
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“to value and preserve the rich heritage of our composite culture;

Sub-clause (h) says:

“to develop the scientific temper, humanism and the spirit of inquiry and reform. ™

What is meant by scientific temper? You are my friend Prof. Malhotra. ... (Interruptions) He knows
what is science, what is scientific temper.... (Interruptions)

*Not recorded.

PROF. VIJAY KUMAR MALHOTRA: That enactment about religious symbols was passed in this House. It
says that except the Ramajanma Bhoomi, all other religious symbols exist as they existed in 1947....

(Interruptions) f&dt +ft aiffe Ryaa &1 drer &1 T

SHRI T.R. BAALU: I am only on Article 51A of the Constitution. If you want me to be guided by the

Constitution, I welcome it. I am directed by the Constitution. That is what I want to impress upon you.[R21]

Sir, I am guided by the Constitution of India and I want to develop scientific temper not only among
the Members of the Treasury Benches, but also among the Members of the Opposition Benches. We are
clearly guided by scientific approach on this matter without affecting the religious sentiments of the

people... (Interruptions)
SHRI ANANTH KUMAR (BANGALORE SOUTH): What about Ram Setu? ... (Interruptions)

SHRI T.R. BAALU: There is no Ram Setu at all. ... (Interruptions) Sir, 1 would request you to keep the

House in order. I have to answer to the points raised by hon. Members.

As far as the Indian map is concerned, whether during the tenure of the NDA Government or during

the tenure of any other Government since Independence, no change has occurred. ... (Interruptions)
MR. DEPUTY-SPEAKER: Please listen to him.

SHRI T.R. BAALU: Sir, there is no Ram Setu at all anywhere in the Indian map. Where is Ram Setu? Where

is Adam’s Bridge in the map? Do they agree with me or not? ... (Interruptions)
MR. DEPUTY-SPEAKER: Whatever is spoken without my permission will not be recorded.

(Interruptions) *
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*Not recorded.

SHRI T.R. BAALU: Sir, Prof. Vijay Kumar Malhotra said that I have misled the House. I would like to
categorically state that I have not misled the House. I have all the relevant records of the Government with
me which state that Shri Arun Jaitley proposed this project, Shri Thirunavukkarasar endorsed it and Shri V.P.
Goel finalized it. Over and above this, Shri Shatrughan Sinha, the last Minister who was holding this
portfolio, wrote a letter to Rajya Sabha Members saying: ‘We are going ahead with the project’. ...
(Interruptions) Sir, if they want, I will read everything here. These are all Government records which were

there even during the tenure of the NDA Government.

Moreover, we have established 81 bore holes in the Adam’s Bridge area. ... (Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record except the reply of the hon. Minister.

(Interruptions)*

SHRI T.R. BAALU: Sir, he charged that I have misled the House. I have not misled the House. I have never
intended to mislead the House. In fact, we, in the UPA Government headed by Dr. Manmohan Singh, never
intended to hurt the religious sentiments of any community, including the Hindus. ... (Interruptions) Sir, let

them not disturb me. ... (Interruptions)
MR. DEPUTY-SPEAKER: Whatever is spoken without my permission will not go on record.

(Interruptions) *

SHRI T.R. BAALU: Sir, he said that I have misled the House. [ would like to again state here that I have not
misled the House. ... (Interruptions) Sir, Sadhvi Uma Bharati, the then Member of Parliament of the BJP and
a Minister in the NDA Government discussed the issue with the Geological Survey of India and directed the
GSI to go for a palaeographic study. I would like to quote from the official Newsletter of the Geological
Survey of India dated September, 2003, Volume XVII, No. 2. It says:

*Not recorded.

“Satellite imageries over the South Indian coast, the North Sri Lankan coast and the adjoining

area released by NASA were published in the Indian newspapers to suggest that India and Sri
Lanka were once joined by the Adam’s Bridge. It was also reported that the bridge may have
its origin at about 0.175 Ma.”

Sir, 0.175 Ma means about 17.5 lakh years ago. It further says:

“Honourable the then Union Minister of Coal and Mines Sadhvi Uma Bharati evinced keen
interest in this news item and discussed the issued with the Director-General, GSI and the Dy.
Director-General, Marine Wing, GSI. She desired that the GSI should take up an R & D
project on the past climatic fluctuations in the area to establish a probable palacogeography of
this terrain.”[R22]

PROF. VIJAY KUMAR MALHOTRA: What does it show?... (Interruptions)
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SHRI T.R. BAALU: Sir, they should not disturb the Minister... (/nferruptions) They said, ‘I am

misleading’... (Interruptions)
PROF. VIJAY KUMAR MALHOTRA: Yes, he 1s misleading the House... (Interruptions)
SHRI T.R. BAALU: I am opposing them... (Interruptions)

“Shri P.C. Shrivastava, Deputy Director General, Marine Wing, GSI accordingly planned and
launched a special programme, “Project Rameswaram”, in an incredibly short time in four phases — (i)
reconnoitory survey, (ii) drilling in the Dhanuskodi Foreland, offshore surveys involving collection of
bathymetric data, seabed samples, side scan sonar images of the seabed, (iii) drilling in one of the islands
within the EEZ of India and (iv) laboratory studies including dating of the samples towards construction of
the chronological climatic fluctuations in the past. The programme was implemented on a war footing from
December, 2002 to March 2003 under the dynamic leadership and an impeccable supervision of Shri

Shrivastava himself.”... (Interruptions)

“Three boreholes, approximately 4 kms. apart, were drilled to collect subsurface sediment/rock
samples towards generating geological data for suggesting a possible geological milieu of the Dhanuskodi
Foreland and the Adam’s Bridge. The first borehole at Mundram Chatram near CRPF Camp was drilled up
to 120 metre depth, the second borehole at Dhanuskodi up to 205 metre depth and the third borehole at the
first island of the Adam’s Bridge up to 103 metre depth.”

Finally, what is the result? “The sedimentation pattern clearly points to the past sea level
fluctuations. Preliminary studies suggest that all the boreholes are within the Upper Quatermary period.”...

(Interruptions)
[ would ask them what is Upper Quatermary period... (/nterruptions)
MR. DEPUTY-SPEAKER: Mr. Baalu, please address the Chair.

SHRI T.R. BAALU: Sir, They should understand the facts. According to the scientific studies, there was no
Ram Bridge up to 205 metres. There was no man made bridge... (Interruptions) Maybe, I am going up to 12
metres only. What is their problem? We are going to dredge the particular channel up to 12 metres. We may
go up to 20 metres or 25 metres maximum, depending on the conditions there... (Interruptions) We have
done up to 205 metres. What is their problem? There is no man-made structure as far as our dredging is
concerned and moreover, if they want to contest Srimad Valmiki Ramayana, we will discuss the matter...
(Interruptions) Where is the origination of the particular Setu? It has never been stated in the Valmiki
Ramayana or in any other Ramayana. Where is it? They should mention, where is it stated?...

(Interruptions)

There are so many stories. This is mythology... (/nterruptions) Ramayana is a mythology.
Everybody has accepted it. What is their botheration?... (Interruptions) We never hurt the feelings of
Hindus, not only Hindus, but also Sikhs, Muslims, Christians and everybody... (Interruptions) I would

advise them not to play their card... ({nterruptions)
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My friend, Malhotraji and other people have dismantled the existing 400 year old Muslim Mosque.
Now, they are claiming that we are dismantling the Ram Setu, which is not available, whereas they have
dismantled the 400 year old mosque... (Interruptions)

MR. DEPUTY-SPEAKER: Please conclude now.
SHRI T.R. BAALU: That was the history. This is not history. This is all mythical... (Interrupti[t23Jons)

We never intend to hurt the feelings of Hindus or any of the religions. We are secular; this
Government is secular than you.... (Interruptions)

14.31 hrs.

(At this stage, Shri Ratilal Kalidas Varma and some other hon. Members came

and stood near the Table.)
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